STATEMENT SHOWING THE DISTRICT - WISE INSTITUTIONS,DISPOSALS AND PENOENCY OF BOTH CIVIL AND CRIMINAL CASES
IN THE STATE OF ANDHRA PRADESH FROM: 01-03-2023 TO: 31-03-2023

PENDENCY CRIMINAL
OF BOTH PENDENCY OF
NAME OF THE CIVIL AND BOTH CIVIL AND
DISTRICT CRIMINAL  PENDENCY mhizeA PENDECY PENDECY oz PENDENCY CRIMIANLCASES AS
CASES AS ON ASON INSTITUTI AFTER TOTAL AS ON AsoN  INSTITUTI AFTER TOTAL ASON ON 31.03.2023
01-03-2023  01-03-2023 o) IN LOK FULL OTHER IEEOES 31.03.2023 01.03.2023 el IN LOK FULL OTHER DlEEE AL 31-03-2023
ADALAT o WISE ADALAT WISE

1 ANANTHAPUR 72005 37106 1262 35 251 883 1169 37199 34899 1386 19 399 424 842 35443 72642
2 CHITOOR 81944 43953 1443 25 300 907 1232 44164 37991 1548 25 369 550 944 38595 82759
3 YSR CUDDAPAH 46523 26464 801 6 300 586 892 26373 20059 o 24 377 186 587 20383 46756
4 EAST GODAVARI 76723 37851 1363 18 369 878 1265 37949 38872 1989 45 839 375 1259 39602 77551
5 GUNTUR 87274 43682 1509 1 370 1062 1443 43748 43592 1551 67 764 659 1490 43653 87401
6 KRISHNA 91807 40641 1539 3 392 1215 1610 40570 51166 2405 67 868 1145 2080 51491 92061
7 KURNOOL 75125 34866 1077 8 244 730 982 34961 40259 1230 35 620 288 943 40546 75507
8 SPSR NELLORE 50544 23587 693 6 227 645 878 23402 26957 990 12 340 439 791 27156 50558
9 PRAKASAM 58225 30435 1042 7 235 640 882 30595 27790 1063 28 324 473 825 28028 58623
10 SRIKAKULAM 27676 12037 395 27 125 242 394 12038 15639 728 47 240 285 572 15795 27833
1 VISAKHAPATNAM 78548 36323 1105 12 366 935 1313 36115 42225 1566 33 548 661 1242 42549 78664
12 VIZIANAGARAM 25685 12779 395 14 139 222 375 12799 12906 526 34 270 86 390 13042 25841
13 WEST GODAVARI 62890 30216 1034 10 291 710 1011 30239 32674 1769 39 56 391 990 33453 63692

GRAND TOTAL 834969 409940 13658 182 3609 | 9655 13446 410152 425029 17662 475 6518 5962 12955 429736 839888
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